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Floor price for rubber

+100. SHRI V. GOPALSAMY: SHRI R.
GANESAN alias MISA R-
GANESAN;

Will the Minister of COMMERCE be
pleased to state:

(a) whether Government have recently
announced floor (Minimum) wise for rubber;
and

(b) if so, when it was announced and
what is its' resent market price?

THE MINISTER OF COMMERCE
WITH ADDITIONAL CHARGE OF
THE MINISTRY OF. LAW AND JUS
TICE (DR. SUBRAMANIAN SWA-
MY): (a) Government does not an
nounce any floor (minimum) price
for natural rubber. However, as in
the past, it has recently announced
the benchmark price of Rs. 21, 450
per metric tonne for RMA-4 Grade
natural rubber.

(b) The benchmark price was announced
on 15th January, 1991. The present market
prices- for RMA-4 and RMA-5 Grades of
natural rubber are Rs. 21, 150 and 20, 3000
per metric tonne respectively.

Amount of various Construction companies
blocked in Iraq and other Arabian countries

456. DR. RATNAKAR PANDEY: Will
the Minister of COMMERCE be pleased to
state:

(a) whether it is a fact that large
sums of a number of Indian construc
tion companies have been blocked in
Iraq and other Arabian countries due
to the outbreak of the Gulf War

(b) if so, what are the details in thig
regard; and

(c) what is the reaction, of Government
thereto?
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THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
SHANTILAL PURUSHOTTAMDAS
PATEL). (a) Yes, Sir.

(b) In terms of the Deferred Payment
Agreement signed in March, 1990 with the
Government of Iraq, dues of the order of US$
85 million were expected to be released
during 1990-91through purchase of crude oil
from Iraq. However, till August 1990 dues to
the tune of US$ 21. 17 million only were
realised. In view of the economic embarge
imposed by the UN Security Council on 6th
August, 1990 on trade with Iraq and Kuwait
the balance amount could not be realised by
purchase of crude oil from Iraq. Similarly,
approximately US$ 1. 8 million due's are
held up in Kuwait.

(c) Repatriation/Recovery of dues can
be taken up only after the lifting of economic
sanctions by UN Security Council on Iraq
and Kuwait.

Manufacture of nareotics

457. SHRI KRISHAN LAL SHAR-MA.
Will the Minister of FINANCE be pleased to
state:

(a)  whether Government have
been urged to allow, the manufacture
of narcotics used for anaesthetic pur
poses as it would save a huge amount
of foreign exchange; and

(b) if so, by when a final decision
in this regard is likely to be taken?

THE MINISTER OF FINANCE (SHRI
YASHWANT SINHA): (a) No, Sir.

(b) Does not arise.

Setting up Food Processing Units in Orissa

453. SHRI JAGADISH JANI: Will the
Minister of FOOD  PROCESSING
INDUSTRIES be pleased to state:

(a) whether Government have received any
applications either from the private or the
public sector to set up Food Processing Units
in Orissa
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(b) if so, the number of applications
received in the financial year 1990-91;

(c¢) whether Government have cleared
those applications; and

(d) if so, what are
thereof?

THE MINISTER FOR TEXTILES
AND FOOD PROCESSING INDUS-
TRY (SHRI HUKUMDEO NARAYAN
YADAYV); (a) The Ministry of Food
processing Industries have to receive any
such applications.

(b) to (d) The information is being
collected and will be laid on the Table of
the House.

wiw st wita & dw W
TAEAT
459, W gfe fag
=t AHIEY Y HIIAT ¢
o Ueaafast fermon
771 Frtfmeg &
307 4 f .

(%) #ar w7adr 1991 WY &
T39I W TR F AT Fos
07 waAraT a2

the details

g AT AT

[ RAJYA SABHA ]

to Question* 254

(@) afx g & S9dEm awEY
& WEHM T WX WA & ar A
fen wal @1 fafmwg  foar sdw
ﬂtaﬂtrﬁr% W ¥ I 9w
foamr g ;

(;;) a8 matar feamr arafa &
AUl

aiforen waverw § owwet (s
wifer W gEarewRTe  9@3W): (F) &
() aﬁfmi\'mﬁm gAY
N7 faars vd Srenfasr 92 wrea-aa
et Ty §qFT T AT GAL A5F A
wwifeq 93 T Telt ¥ 8 BTN, 1991
& 750, 1992 aF 31 wafg & fay
s T 8y 9T gEgEt o a
ATTT AT AR F A T AN gHATS
TIATER 1984 %F wreen Hgearafag
LILER

ZrAt 2wt % e fgase frata ast
FT gl AGIFE AqAZTHET ArATAWTY
g0 wd |

wita ¥ fau frewe frafa o o wdl # g

1. afaw waes
(1) zwEo wfga @18 AU
(2) #m nues

2. i e
(1) avaE
(2) =asr
(3) 5™

e T B W R TS
Ataa  (HAT AT 1)
Ty

3. waw

e u-—-\,--.
e

4
5
6
7

750,000-1,200,000

8§5,000-100,000
Hozq

AL BT 6. 5-1
fafaas

(1) #o sima/sieg qemadt qad qm wen

(2) -89 T@™A



